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employment in the Telecommunications Department at Kanpur 

at the time of the Government Employee died are c liar 

evidence of the fact that the family of the deceased Ram 

Frasad vas not in a penuridus condition. 

6. 	In view of the above discussions, I find and held 

that the applicant has miserably failed to make out a case 

for his appointment on compassionate ground. This 

application is accordingly djsmissed leaving the rAties to 

bear their ovn costs. 
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